HIGH €OURT OF JAMMU AND KASHMIR
(Office of the Reglstrar General at Jammu)

ok ek

" ORDER e

No: & o _ Dated: 05.04.2016
HOr.:’bIe Lhe Chigfdus_tice has been pl(.ea_s.ed' to nominate
Sh. D. C_. Raina, Senior Advocéte, as a membper of the Maintenante
'C'c.an-wmitttee_constftuted for the maintenance, upkeep of_ar;d looking
:"jf‘tEI: the affairs reiated to the Lawyers’” Chambers and the Building

thereto. : . . ) 0

ByOrd'er. - '. , oo

(M. K. Hanjura)
Registrar General

¢ S . .
g 0195~ ?)L/f\)@) Dated: 05.04.2016
Copy to the:- ’
1. Principal Secretary Lo Hon bic the Chnef Justice, High Gourt of J&K,
2. Jecretary to Hon'ble Judges, High Court of J&K,

..for information of His Lordship.
Registrar VlglLance, High Court of J&K, Jammu, for mformatson
4. Registrar Judicial, Highr Court of J&K, Jammuy,
Principal District & Sessions Judge, Jammu,

Pre51d9nL J&K High Court Bar Assooatlon Jafmmu,
1

LJ

....for informatibn & necessary action.

Inchar_ge NIC for uploading the same on website. ,
Order file. . )
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